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This report is prepared in concerned with following officials 
of Nagar Nigam Rudrapur :- 

Name Designation Signature 

Mr. Kuldeep Kumar Sanitary Inspector 
 
 

Mr. Prashant Jauhari Assistant accountant 
 
 

Mr. Harshpal  Singh Chandok Municipal Health officer  

Mrs. Raju Nabiyal 
Assitant Municipal 

Commissioner 
 

Mr. Deepak Goswami 
Assitant Municipal 

Commissioner 
 

Mr. Jubak Mohan Saxena Senior Finance officer  

Mr. Naresh Chand Durgapal Municipal Commissioner  
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Summary 
The name "Rudrapur" comprises two words "Rudra" and "Pur". It is believed to be named 

after the King Rudra Chandra who was handed over this region by the Emperor Akbar in 

1588.“Pur” is a place name element common to the Indian subcontinent which is derived 

from the Sanskrit word 'pura' which refers to a city or settlement.Rudrapur (Kumaoni) is a 

city that serves as the headquarters of the Udham Singh Nagar district in the Indian state 

of Uttarakhand. Located at a distance of about 250 km northeast of New Delhi and 250 km 

south of Dehradun, Rudrapur is located in the fertile Tarai plains in the southern part 

of Kumaon division over an area of 176.50km2 With population of approx 5.50 lacs 

according to census 2011, it is the 5th most populous city of Uttarakhand. 

Rudrapur was established in the 16th century by King Rudra Chand of Kumaon to serve as 

the seat of the governor of the southern Tarai plains of the kingdom. Since the establishment 

of the SIIDCUL industrial area in its vicinity, the city has undergone rapid development, 

along with literacy growth and higher employment. Rudrapur is a major industrial 

and educational hub of the state. 

Nagar Nigam Rudrapur was sublimated in the year 2013. Currently it contains 40 

wards. Each ward has one local elected parshad and Rudrapur has one Elected Mayor 

Mr. Rampaal Singh.  Area of Nagar Nigam Rudrapurjurisdiction is 55.22 km2 with 

population of 175723 as per increase in Nagar Nigam Rudrapur jurisdiction area in the 

year 2018. Two National highway NH-74 & NH-87 passes through Rudrapur 

jurisdiction. It contains Railway station which has direct trains to Delhi, Dehradun etc. 

First agricultural university of India, G.B.pant Agriculture university was established 

near Rudrapur on 17 November 1960.The University was inaugurated by Jawaharlal 

Nehru, and soon became a significant force in the development and transfer of High 

Yielding Variety seeds and related technology. Pantnagar airport is situated at a 

distance of 12Km fromRudrapur. 
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CHAPTER – 1 

INTRODUCTION AND BACKGROUND OF MSW 

 

1. INTRODUCTION AND BACKGROUND 

Municipal solid waste management in India has surfaced or continued to be a severe problem 

not only because of environmental and aesthetic concerns but also because of the enormous 

quantity of waste generated every day. Even though only 31% of Indian population resides in 

urban areas, this population of 377 million (Census of India, 2011) generates a gigantic 

1,43,449 metric tonnes per day of Municipal solid waste, as per the Central Pollution Control 

Board (CPCB), 2014-15 and these figures increase every day with an increase in population.To 

further add to the problem, the total number of towns (statutory and census) in the country have 

also increased from 5,161 in 2001 to 7,936 in 2011, thus increasing the number of municipal 

waste generation by 2,775 within a decade. The management of municipal solid waste is one of 

the main functions of all Urban Local Bodies (ULBs) in the country. All ULBs are required to 

meticulously plan, implement and monitor all systems of urban service delivery especially that 

of municipal solid waste. With limited financial resources, technical capacities and land 

availability, urban local bodies are constantly striving to meet this challenge.  

                       Management aspects of municipal solid waste include statutory clearances like 

environmental clearances that are required for establishing municipal solid waste treatment, 

processing and disposal facilities. Pre-feasibility and feasibility studies may be required for 

ascertaining appropriate modes of treatment and processing at selected locations. Detailed 

Project Reports will need to be prepared to ensure detailed planning and financial viability of 

projects. . ACTION PLAN ON INTEGRATED SOLID WASTE MANAGEMENT FOR Nagar 

Nigam Rudrapur for Managing municipal solid waste is not easy, it requires regular monitoring 

of MSW service provision by the ULB through basic or advanced Management Information 

Systems. All services provided by the ULB either through its own sources or through those 

outsourced to private entities, should be appropriately documented and monitored in order to 

ensure effective implementation  

1.1 MUNICIPAL SOLID WASTE MANAGEMENT 

Rapid urbanization has led to over-stressing urban infrastructure services including 

Municipal Solid Waste Management because of poor resources and inadequacy of the 
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existing systems in ULBs. Augmentation of the Solid Waste Management facilities and 

their operation & maintenance in a sustainable manner by urban local bodies would require 

proper systematic planning, capital investment, introduction of latest technologies which 

are cost effective. This urbanization and industrialization in Uttarakhand have put pressure 

on Urban Local Bodies and Municipal Administration to look at Municipal Solid Waste 

Management (MSWM) efficiently.   

                             Municipal Solid Waste Management (MSWM) refers to a systematic 

process that comprises waste segregation and storage at source, primary collection, 

secondary storage, transportation, secondary segregation, resource recovery, processing, 

treatment, and final disposal of solid waste. Municipal Solid Waste management is 

important as it impacts health, environment, and aesthetics of the society, if not managed 

properly. Municipal Solid Waste (MSW), commonly known as garbage or trash is a waste 

from everyday items that is discarded by us. Our daily activities give rise to a variety of 

solid wastes of different physico-chemical characteristics, which harm the surroundings 

unless properly managed and processed. Cleaning up waste contamination is much more 

expensive compared to its prevention at every stage of possible contamination.  
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Chapter- II 

Background of the Planning Area 

 

1. Jurisdictions:-  Two national highway’s NH74 and NH87 passed through Nagar 

Nigam Rudrapur jurisdiction. 

                        NH74 – Kichha road (Gautam Hospital) to Alliance colony gate 

                        NH87 – Degree College to Tata Motors Gate 

 

1. Location Map
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Wardwise Map of Rudrapur Nagar Nigam  
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2. Population:- 175723 having density of 3180person persqkm 
 
3. Housing :- Mostly Residents of Transit camp, Kheda , Reshambadi, Dudiyanagar, 

Bhadaipura, Rampura  area has  semi kaccha house and main Market, AwasVikas, 
Civil line, Adarsh colony, Singh colony, Bhoorarani has pucca house. Ward no. 40 
SIIDCUL is industrial area. 

 
4. Environmental conditions :- Rudrapur has a sub-tropical climate with an annual 

average temperature of 24.3 °C. The warmest month annually is June, where the 
average temperature is 40°C. January is the coldest month with an average annual 
temperature of 14.9 °C. The average temperature variation which occurs between the 
warmest and coldest months is 16.7 °C. The city experiences an average annual 
rainfall of 1302mm per year with very high ground water levels ranging between 1m 
to 3 m. The average precipitation that the city experiences ranges between 38mm to 
3mm monthly 

 
5. Geology and soils :- Rudrapur is geographically located at latitude: 28.98N and 

longitude: 79.40E and is 830 feet above the sea level. The city is located 72 km away 
from Nainital, 259 km from the state capital Dehradun and 230 km from the national 
capital, Delhi. The Udham Singh Nagar district where the city is situated, lies within 
the seismic zone 4 in a scale of 2 to 5 (in order of increasing vulnerability to 
earthquakes as per the (IS 1893 Part 1, 2002). 

 
6. Drainage basins:- City contains 2 major rivers named as Kalyani and begul. Total 

drain/canal length in city is of 38.192km 
 

7. Financial status :-17.50 Cr. Per year approx.(average) is income of Nagar Nigam. 
 

8. User charges collection :- 
 
  01st April 2021 to 31st  March2022 -  Collected @ Rs. 5.00  lacs per month 
  April 2022 – 04 Lacs 
  May 2022 to July2022 – Collected @2.50 lacs per month 
  Aug, Sept 2022- NIL 
  Feb 2023 to 30 June 2023 – 19.14 Lacs with the help of SHG (NAARI SHAKTI  

SENA) 
 

9. Human Resource:- 
 
 137 Permanent employees 
 26 Sanvida employees 
 200 outsource employees 
 
 03 Mohalla Swachhta Samiti 

Total employees - 363 
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Chapter- III 

CATEGORY OF WASTE 
 

 Legacy waste. 

 Dry waste like Tree leafs, paper, wrappers, polythene, Tetrapacks, etc 

 Wet Waste like Vegetable & fruit waste, Egg cells, Leftover food, kitchen waste etc. 

 Mix waste like card board, leather, Plastic water bottles etc. 

 Construction & Demolition waste 

 E-Waste 

 Domestic hazardous waste like broken glass, iron material, diapers, sanitary pads etc 

 Biomedical waste 

 Dairy waste 

 Industrial hazardous waste 

 

Nagar Nigam Rudrapur has formulated detailed bye-laws of “ SOLID 
WASTE MANAGEMENT REGULATION - 2022”  and its gazette 
publication was done on dated 11 february2023 (Gazette copy is attached) 
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Chapter-IV 

Legacy waste processing plant 

INTRODUCTION :- Legacy wastes are the wastes that have been collected and kept 
for years at some barren land or a place dedicated for Landfill (an area to dump solid 
waste).Legacy wastes not only occupy large space, but also become a breeding 
ground for pathogens, flies, malodours and generation of leachate, which may lead 
to water contamination. They also contribute to generation of greenhouse 
gases and pose risk of uncontrollable fire. 

      Typically legacy waste contains the following fractions which can be considered for 
further utilization: 

 
 Soil (Humus): 35%  

 Recyclables (glass, rubber, metals, etc ) : 5%  

 Synthetic Textiles: 4%  

 Plastics of various grades: 16% 

 Inerts of various sizes: 40% 

 
PRESENT STATUS :- 

 Total legacy waste collected at dumping  ground in Year 2020 – 1,58,000 MT 

 Legacy waste processed till 14.06.2023 – 1,58,000MT 

 Current waste generated :- 120 MT/day 

 Current  waste collection :- 120 MT/day 

 Trommel plant capacity :- 200MT/day 

 Current Waste sent to dumping ground (Paharganjkichha road):- 120 MT/day 

 Current waste collected at trenching ground – 26000 MT(approx) 

 Tender floated for current waste – 07.07.2023 ( will open on 21.07.2023) 

 Tender floated for future daily waste collection – 07.07.2023 (will open on 21.07.2023) 
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Condition of dumping ground in year 2020 

 

 

Condition of dumping ground in year 2020 
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Condition of trenching ground in May 2023 

 

Condition of trenching ground on 25 June 2023 
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Condition of trenching ground on 20th July 2023 

 

Other Sanitation work 

 Manpower deployed for sanitation – 363 No. 
 Machinery in NNR:- 

 42 D-D vehicles 

 08 Tractor 
 04 Trolley 

 05 JCB 

 04 Tipper 

 04 Compactor 

 01 Jatayu 
 01 Animal Catcher 

 10 Fogging machine 

 100 Sprey machine 
 06 Sprey tanker 

 01 Dumper placer 
 50 Hydraulic Bin 

 40 Hand cart 

 80 Paddle Rickshaw 
 01 Sewer sucking machine 
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 Compost pit constructed :- 26No. 

 BSNL office 

 Hydel colony 

 Navoday vidyalay 

 Pashupalan vibhag 

 Gram vikas sansthan 

 Krishi vibhag 

 Irrigation Dept. Rdr 

 Teachers colony 

 Kotwali parisar 

 UPCL campus bhadaipura 

 Old District court 

 Collectorate colony 

 PWD colony 

 Range parisar colony 

 Police line 

 Sainik kalyan campus 

 District court 

 46 PAC residential colony 

 Mandi Directorate residential colony 

 JLN district hospital campus 

 ABC centre building 

 Block office 

 Kanya Junior school Gandhi colony 

 Kanya Junior high school near training centre 

 Chatravaas near training centre 

 Nagar Nigam campus 
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Chapter-V 

 

D-D WASTE COLLECTION 
 

INTRODUCTION :-  D-D Collection means collection of solid waste from the door step of 

household, shops, commercial establishment, offices, institutional or any other premises 

occupied by waste generators. Currently scenario for collection of segregated dry waste, wet 

waste, E-waste, domestic hazardous waste etc. is under process so that these waste can be 

easily transported to their respected disposal sights where treatment and disposal can be done 

easily at minimum time with minimum effort and least money. 

 

PRESENT STATUS OF NNR :- NNR has divided total municipal area into two zones 

(zone-1 and zone-2) and tender for both zones were floated and awarded separately for D-D 

collection, transportation and unload the waste at their respective disposal sight. 

 

ZONE-1 & Zone -2 CONDITIONS:- 

Contract Agreement date  :- 21st December 2022 

Contract type :- Rehabilitate, Upgrade, Operate, Manage and Transfer(RUOMT)mode 

Contract firm (Zone-1):- M/s Muneesh ahmad, Panipat, Haryana 

Contract firm (Zone-2):- M/s R.S.Enterprises, Batra colony, Panipat, Haryana  

No. of wards Awarded – 20No.Each 

Contract tenure – 5years Each 

Performance security – 25.00 lacs Each 

Tipping fee quoted by firm (Zone-1)– Rs. 1414.00 per MT 

Tipping fee quoted by firm (Zone-2)– Rs. 1414.00 per MT 

 

Vehicles handed over to Each firm:--  

 17 No. partition vehicle (TATA ace tipper) 

 01 No. JCB 

 02 No. E-rickshaw 

 01 No. tipper 
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Scope of work :- 

a) Door to door collection of Municipal Solid waste (MSW) from all residential and non-

residential premises situated in allotted wards of the city and transportation of MSW 

collected their from to the processing facility or disposal facility as may be directed by 

the authority till such time new processing facility is constructed and operationalised. 

b) Collection of waste from all the DP, CP, open points, bins placed at various locations in 

the city bt Nagar Nigam. 

c) Establishment of secondary waste storage depots and placing of suitable covered bins in 

ward for secondary storage of streets sweeping and silt removed from the surface drains 

by municipal sanitation workers, operation and maintenance of secondary waste storage 

depots in all ward, transportation of MSW from all the secondary waste storage depots, 

via transfer stations to the SLF or to any sight as may be directed by the authority till the 

time the SLF is constructed and operationalised. 

d) Providing round the clock SWM services during major festivals. 

e) The PPP partner shall provide necessary manpower, tools, equipment and vehicles for the 

services all round the clock basis. 

f) The concessionaire will collect and transport a certain minimum amount of MSW per day:- 

 For first six months 30MT per day 

 13 to 24 months 35Mt per day  
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Chapter- VI 
 

Bio-CNG PLANT (CBG) 
 

INTRODUCTION :- A plant which produces bio-gas through the process of anaerobic 
decomposition of municipal wet waste. The bio- gas is purified to remove hydrogen sulphide 
(H2S), carbon dioxide (CO2), water vapour and compressed as Compressed Bio Gas (CBG), 
which has methane (CH4) content of more than 90%. 
 
Scope of work :- The concessionaire should process the wet waste of capacity 50MT per 
day with tolerance to process of plus or minus 25% per day in to Bio-CNG. If the 
concessionaire feels that there is a need of enhancing the capacity of Bio-CNG (CBG) plant, 
then concessionaire will have liberty of enhancing the capacity of Bio-CNG (CBG) plant and 
procurement of additional biomass from outside suppliers at his own cost. NNR will not have 
any objection in the regard provided that all the wet waste of NNR is utilized during the 
agreement period . The wet waste will be supplied by the NNR at the plant site. The  
concessionaire will have to provide the details of the type of technology on which the bio-
digestor is based along with technical bid document. The biogas produced contains approx 
55% to 60% methane , 40% to 45% carbaon dioxide and trace amount of hydrogen sulphide. 
Biogas is purified to remove CO2 and H2S to purified it and converting it to below standard 
as per IS 16087: 2016 Standard 

 Methane percentage(CH4) – Min. 90% 
 Only Carbon Dioxide (CO2) – Max. 4% 
 CO2 + Nitrogen (N2) + O2 – Max 10% 
 Oxygen (O2) – Max.0.5% 
 Total Sulphur (including H2S) Mg/m3 – Max.20Mg/m3 
 Moisture – Max. 5mg/m3 

 

 
PRESENT STATUS :- 
 Capacity -  50TPD 
 Location – Fajalpur Mehraula 
 Land covered – 6.0 Acre 
 Type of work – Tender based for 25years (BOT model) 
 Name of company- M/S RUDRAPUR GREEN ENERGY PVT. LTD. (SPV OF 

MAILHEM IKOS ENVIRONMENT PVT. LTD. PUNE 
 All expenditure will be borne by above company. 
 Plant functional  for 10TPD in Nov2022 
 After 25 years plant will be handed over to NNR at zero cost. 
 Currently NNR is getting land rent @ Rs.1persqm 
 NNR will also collect Rs. 3.0 per tonne for providing raw wet waste to plant. 
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Phase-I Plant Detail:-    Work Completed 
 

 Capacity – 10TPD 
 Plant status – Functional 
 Raw material available  - 3.0 Tonne/day (Approx) 
 Raw CBG formation per day – 200 cum (Approx) 
 Purified CBG formation per day – 100Cum (Approx) 

                                               OR 
                                    45KG (Approx) 

 Raw CBG storage balloon capacity available – 20cum (Remaining gas is   
utilized for burner,    water heating Etc.) 

 Weighing machine available (capacity) – 40 Tonne 
 Approch road – Laid of RBM which is rolled and compacted 
 Parking space – Available 
 Temporary office – Available 
 Toilet - Available 

 

Future work 
 2nd Digestor is constructed (20TPD capacity) where finishing work is under progress. 
 Purified CBG to be filled in cylinder for sale. 
 Permission from PCB is pending. 
 Permanent space for office 
 Permanent space for staff quarter. 

 

Process Shed (Capacity- 10 TPD) 
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Wet Waste Receiving chamber 

 

 

 

Wet Waste Transport Conveyor 
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1st Digestor(Capacity- 10TPD) 
 

 

 

Raw CBG Storage ballon (Capacity-20Cum) 
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Raw CBG Purification System 
 

 

 

 

2nd Digestor (Capacity 20TPD) 
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Chapter-VII 
 

MATERIAL RECOVERY FACILITY (MRF) 
 

INTRODUCTION :- It is proposed to setup MRF at plant area to collect recyclables from 
dry waste. It is proposed , all the dry waste collected shall be sent to MRF facility. The 
recyclables like plastic covers, PET bottles, paper etc.., shall be segregated, bailed and stored 
in different compartments. One MRF required to manage quantity of recyclables generated in 
the each zone of ULB. 

MRF centre of NNR are as under:- 

 1 No. at Ward No. 25 Fajalpur Mehraula is construted which will be run by SHG 
women. 

 1 No. at ward No. 15 pahadganj whose tender is published. 
 Tender for MRF centre constructed at ward no. 15 is floated on Dated 13.07.2023 

whose Bid  will be opened on 27.07.2023 
 Other than this,  Two MRF centres will be constructed by  Perfetti van Melle India 

Pvt. Ltd under CSR and will be handed over to Nagar nigam Rudrapur. Thus NNR 
will have total 4 no. MRF centre. (MOU attached) 
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Chapter-VIII 
 

WARD ADOPTION PROGRAM 

(A CSR INITIATIVE BY PRIVATE VENDOR) 

 

INTRODUCTION:-An MOU is prepared between NNR and Perfetti van Melle India 

Pvt. Ltd corporate office at 1st floor, Global Business Park, Tower A , MG road, 
Gurugram-122002 under Corporate social responsibility(CSR) which shall undertake two 
projects for the benefit of society at large, as per its philanthropic agenda. Under Part-A of 
the project, the corporate sponsor shall undertake initiation in ward No. 38 of source 
segregation of domestic waste into dry and wet waste for scientific and sustainable disposal 
and under Part-B of the project, it shall help the NNR in establishing a MRF. 

PART- A    Support by Corporate sponsor:- 

 Source segregation of domestic waste through appointed NGO. 
 Effective disposal of segregated dry and wet waste in scientific and sustainable 

manner via appointed NGO. 
 Creating awareness with the civil society on the need for segregation via appointed 

NGO. 
 Conducting due diligence of work being done by appointed NGO via impact studies. 
 Be present for as many stakeholder meetings as possible during course of this project 

by appointed NGO. 

PART- B  Support by Corporate sponsor:- 

 Help/support setting up of a MRF centre through the third party agency, subject to 
receipt of applicable approvals/ sanctions as may be needed. 

 Provide financial support to third party agency responsible for setting up MRF as per 
the terms of the contract. 

 Endeavour to conduct due diligence of work being done by appointed third party 
agency towards set up of MRF. 

 Endeavour to work on beautification of the MRF by creation of green space outside 
MRF centre through the appointed third party agency. 

 
 By support of Perfetti van Melle India Pvt. Ltd 
 Ward no.38 Avas vikas paschim. 
 Increase in source segregation at source. 
 All expenditure will be borne by above company. 
 Construction of 02No. MRF centre by above company. 
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MEETING UNDER CHAIRMANSHIP OF Hn. MAYOR NNR 
AND DM Sir USN 
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Chapter- IX 
 

IEC CAMPAIGN 
 

(A)  Swachhta Chaupal 

Objective:- This program was conducted from 14.03.2023 to 27.03.2023 in all 40 wards of  

NNR to aware the local residents how to make city clean, garbage free, beautiful and to 

improve the ranking of city in swachhta survekshan with the help of society for Uttaranchal 

development and Himalayan action (SUDHA). 

Activities undertaken:- 

 Street play. 
 Seggregation of solid and wet waste at source. 

 Making compost of wet waste. 

 Single use plastic free city. 

 
All 40 wards of NNR were covered and residents of all 40 wards were 
sensitized for their responsibilities towards city cleanliness and source 
segregation of waste. 
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(B)  Swachhta Abhiyan:- 

Objective:- City cleanliness drive was conducted from 12.06.2023 to 08.06.2023 in 
all 40 wards of Nagar Nigam Rudrapur where people from various government offices 
including Hn. District judges, DM sir, CDO sir, various government officials and 

public make active participation . 

 

 

 

 

CLEANING DRIVE BY HN. DISTRICT JUDGE, DM SIR AND 
OTHER ADMINISTRATIVE OFFICIALS 
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POND CLEANING AT VIKAS BHAWAN CAMPUS 

 

 

CLEANING DRIVE BY Hn. DISTRICT JUDGE(CJM) 
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(C) Other Activities:- 

 
 Public awareness :-  Nagar Nigam has conducted various Rallies with school 

students, district administrations, NGO etc. and has pasted Hoardings, Banner, 
conducted Announcement, Street play, puppet etc.for awareness of Solid waste 
management among local public. 
 

 

SCHOOL STUDENT RALLIES FOR SOLID WASTE MANAGEMENT 

 

 

PREPARING SCHOOL STUDENT FOR SOLID WASTE 
MANAGEMENT RALLIES 
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Chapter-X 

 
KALYANI RIVER CLEANING WORK 

 

INTRODUCTION : – Kalyani River originates under NNR jurisdiction from sainik farm 
Pattharchatta. The flowing length of this river is only 12Km. width of this river ranges from 
1m to 20m at different places. It occupies 2 major and 5 Minor bridges. This river changes its 
name to begul river from section of Lake Paradise point. 

 

OBJECTIVE :- This drive was conducted by NNR with the help of Rotary club Rudrapur to 

clean the Kalyani river passing through the jurisdiction of Nagar Nigam Rudrapur. 

 

 

Inspection of NNR and Rotary Club team at Kalyani river 
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First meeting of NNR and Rotary club on 13.01.2021 

 

 

 

Public awareness campaign at shore of kalyani river 
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Kalyani River GIS survey 

–––––  
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SLUM DATA 
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Chapter-XI 

 
DRAINAGE PLAN 

INTRODUCTION :- To deal with the water logging problem of Rudrapur city 
Irrigation Department Rudrapur has floated a Expression of Interestin November 2022 
to Create a Drainage Plan of the Rudrapur city. Fund demand for Drainage plan was 
also sent to state Government simultaneously. In this EOI L1 is finalized (VKS 
infratech management Pvt. Ltd. New Ashok Nagar Delhi) for amount 76.32 lacs. 
Accordingly the estimate was prepared and sent to Uttarakhand Secretariat for 
Technical and Financial sanction. Uttarakhand Secretariat has given the physical and 
financial sanction against L1 last week and fund will be released soon. 

Making drainage plan is not just first but most significant step towards making 
Rudrapur city clean and also it will help to deal with liquid waste problem in future. 
Thus not just Nagar nigam Rudrapur but all concerned department are working 
continuously to make city clean in holistic manner. 
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Chapter-XII 
 

ENSURING CLEAN HIGHWAY 

INTRODUCTION :- It has been seen that the solid waste collected at trenching ground NH-
74 Kichha road Rudrapur, due to accumulation of high heeps of waste, it suddenly gets 
collapsed down on the national highway due to which the smooth traffic flow obstruction is 
made which leads to the various kinds of problem for NNR.and public. In order to minimize 
these problems a fulltime pokland machine was hired for various tenure which used to drag 
the solid waste 3m away from the edge of National Highway-24. 

Some of the work done in past:- 

April 2020 to May 2020 

09.10.2020 to 22.10.2020 (Chaabra enterprises, Rudrapur) 

15.06.2021 to 13.07.2021 (S.S.S. Engineers and Consultants, Rudrapur) 

13.07.2021 to 12.10.2021 (Chaabra enterprises, Rudrapur) 

03.05.2023 to 02.05.2024  (S.S.S. Engineers and Consultants, Rudrapur) 
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POKLAND SHIFTING GARBAGE 
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Chapter-XIII 
FIR FOR LIGHTNING OF FIRE IN GARBAGE 
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FIR FOR LIGHTNING OF FIRE IN GARBAGE 

 

 

 

308



54 
 

Chapter-XIV 
 

RUDRAPUR FAECAL SLUDGE TREATMENT PLANT 

 

INTRODUCTION:- This is the first plant of Uttarakhand of capacity 125KLD which is 
under construction on pilot basis under AMRUT scheme. In this plant all the sludge 
accumulated in pit latrine or septic tank of various buildings of Rudrapur Municipal 
areapumped, stored and transported to faecal sludge treatment plant with the help of 
desludging vehicles for treatment and preparing manure from the sludge after process. The 
sanctioned fund for this plant is 6.89Cr. 

Need of Faecal Sludge & Septage Management:- Since there is no sewerage network laid 
in Rudrapur city and laying of sewer line is too much expensive FSSM is the alternate to 
prevent the drains from hazardous waste of septic tanks. 

Faecal Sludge:- Faecal sludge is the solid or settled contents of pit latrines and septic tanks. 

SEPTAGE:- Septage is the liquid and solid material that is pumped from a septic tank, (Avg. 
BOD = 6480) (Range 440-78600)  

NNR ACTIVITY :- NNR has formulated detailed bye-laws of “Rudrapur Nagar Nigam 
Septage Management Regulation 2019” and its gazette publication was done on 23.01.2021 
thereafter the regulations are in effect and followed. According to these regulation NNR has 
registered 14 private desludging vehicles at NNR and GPS is also installed in all registered 
vehicles. Since Rudrapur septage plant is under construction NNR has made contract 
agreement with RAMKY ltd. which has its CeTP plant in SIIDCUL Rudrapur where we are 
emptying our registered desludging vehicles currently. They are treating our waste 
scientifically and making manure of it. Since gaazette publication we have disposed 1.70 
crore litre (17MLD) of septage scientifically. This leads to decrease in water pollution, 
decrease in water based diseases and making environment ecofriendly for the residents of 
Rudrapur. 
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COLLECTION THROUGH SEPTAGE 
YEAR AMOUNT IN Rs. STATUS 

FY 2020-21 5500 Before Gazette publication 
FY 2021-22 1,11,000 After Gazette publication 
FY 2022-23 1,10,700 After Gazette publication 

 

 

FINE IMPOSED 
Before Gazette publication NIL 
After Gazette publication Rs.15000 
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GPS monitoring of all Septic tank cleaners 

 

 

311



57 
 

 

 

GPS monitoring of all Septic tank cleaners 
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DESLUDGING VEHICLE WORKING ACTIVITY 
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FsTP RUDRAPUR 

 

ADMIN BUILDING 

 

 

FsTP Plant view 

 
Sludge storage yard 
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Mechanical equipment area cable tray fixing work 
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Reactor and Filter 
Tank , Settling 
Tank, Inlet Tank, 
Screen Tank 

Treated water 
Tank and 
wetland tank 
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Chapter-XV 
 

Alternate land for waste disposal 

 

INTRODUCTION :- Nagar Nigam Rudrapur jurisdiction is densely 

populated area where public is residing everywhere. Although Nagar Nigam 

Rudrapur has made various efforts for finding alternate land for dumping and 

disposal of MSW but whenever any land is inspected/persued/finalised the 

nearby residents opposes the MSW work against Udham Singh Nagar 

administration and sometimes even protest for it. 
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Chapter-XVI 
 

Future Conditions and Problem 
For Next 5 years 

 
Sooner or later population will increase, land will decrease, density will increase, 
simultaneously waste generation will also increase and types of waste will also increase. 
As per growing scenario industries will also increase therefore vacant land will decrease. So 
keeping in mind the above aspects following problems and outcomes are needed for better 
solution. 

1. Acceptable methods for storage, segregation of recyclable waste :- Bio-mining 
2. Acceptable methods for primary collection of wastes :- D2D collection& secondary 

collection of waste 
3. Acceptable methods for bulk storage of waste at waste storage depots :- Pre shorten 

conveyor. 
4. Acceptable methods of waste disposal :-Trommel segregation and CBG plant. 
5. Development of solid waste management organizational structure :- 

 
 Health officer :- 02 
 Chief Sanitary inspector :- 02 
 Zonal officer :- 02 
 SWM Expert :- 06 
 Sanitary Inspector :- 06 
 Parvekshak :- 40 
 Pradhan Lipik :- 02 
 MIS Expert :- 02 
 Data entry operator :- 06 

 

6. Development of better trained solid waste management personnel (operating and 
management levels)  :- There should be atleast 4 solid waste management personnel. 

7. Better informed public regarding solid waste problems and service requirements. 
8. Sufficient financial support for solid waste management. 
 
 

 Future prediction for  waste generation :- 150-160MT/day 

 Future prediction for  waste collection :- 150-160MT/day 

 Future prediction for  Waste sent to dumping ground :- ONLY MIX WASTE 

 Existing waste at dumping ground :-  28000 MT approx 
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 Trommel plant capacity :- 200MT/day 

 Manpower required for sanitation and D2D collection – 600No. 

 Machinery :- 

 60 D-D vehicles 

 15 Tractor 

 08 Trolley 

 05 JCB 

 06 Tipper 

 06 Compactor 

 04Jatayu 

 03 Animal Catcher 

 20 Fogging machine 

 160Sprey machine 

 10 Sprey tanker 

 04 Dumper placer 

 160 Hydraulic Bin (1cum) 

 50 Hydraulic Bin (4.5cum) 

 50 Hand cart 

 80 Paddle Rickshaw 

 06 Bolero camper 

 20 motorcycle 

 10 sewer sucking machine(Truck mounted) 

 Grass cutter 

 Equipments/ tools/pesticides/ Diesel 

 Gumboot 1000/ year 

 Spade 1000/year 

 Garden rake 1000/year 

 Gloves 

 Sanitizer 

 Sodium hypochlorite 

 Bleaching powder 

 Malathine powder 

 pesticides 

 Mask 

 Reflective jacket 1000/year 

 Maintenance of vehicle 

 Diesel 

 CNG 
 

319



65 
 

 Public awareness :-  Rally, Hoarding, Banner, Announcement, Street play, 

puppet. Pamphlet swachhta sticker etc. 

 Compost pit required :- 80 No. 

 Mohalla Swachhta Samiti required :- 40 No. 

 
 BUDGET REQUIREMENT 

 

INCOME VS EXPENDITURE ON SANITATION 

FY 

INCOME 

FROM 

TAX 

INCOME 

FROM 

GRANT 

TOTAL 

INCOME 
EXPENDITURE 

2021-22 5.21 Cr. 6.02Cr. 11.23Cr. 17.44Cr. 

2022-23 7.70Cr. 10.89Cr. 18.59Cr. 17.16Cr. 

 

 Total amount required in future for 100% sanitation work for 

future per year will be Approx. Rs. 29.30 Cr. 
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Chapter-XVII 

Plastic waste Management  

 

 Compactor Machine - 01 Big Compactor machine installed at Nagar Nigam 

Rudrapur campus. 

 Dedicated teams formed forImplementing Single use plastic ban – 04 teams 

with 05 members in each team 

 No of challan in FY 2022-23 -  1193 

 Total amount of fine collected in FY 2022-23 -  Rs. 15,58,650/- 

 Total Quantity of Plastic Seized in FY 2022-23 -  7464 Kg 

 Income earned by sellingPlastic waste in FY 2022-23 -  NIL 

 

 

FUTURE ACTION PLAN:- 

Dedicated teams formed for action against violators of Single Use Plastic ban have been 
strictly directed to take all the possible steps/actions under the law so as to ensure that the city 
can be free from Single Use Plastic at the earliest. 

NNR have IEC Plans such as Nukkad Nataks, Banners, Flexies, Wall Paintings etc to 
discourage the use of Single Use Plastic. NNR have vision to make monuments, Selfie spots 
etc with maximum use of discarded Single Use Plastic so as to decrease it’s carbon footprints 
as much as it can. 
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